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AND CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) the details relating to the pro-
gress regarding the profit/loss shown
by the public sector refineries annu-
ally during last three years; and

(b) the steps Government have
taken to make them more profitable?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FERTILIZERS
(SHRI JANESHWAR MISHRA); (a)
and (b). The details regarding the pro-
fit and loss of the Public Sector Re-
fineries are being collected and will be
laid on the Table of the House.

Assistants ip Railway Board’g Offices

3696. SHRI BALAK RAM: Wil! the
Minister of RAILWAYS be pieased to
state:

(a) whether it js g fact that Gev-
ernment had receijived a representa-
tion in the month of August-Septem-
ber, 1977 Tegarding grievances of
Assistants in the Railway Board’s
offices recruited from zonal railways;
angd

(b) if so, what action had been
taken by Government?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes. An unsign-
ed representation was received from
scme Assistants recruited f{from the
railways requesting for recasting of the
relative seniority of Assistants in the
Railway Board’s office.

(b) The said representation has been
cxarnined and it has been held that
the relative seniority of Assistants
having already been decided in 1964
in consultation with a Statutory Body
like UP.S.C. and having also been
looked into by the Supreme Court of
India on submission of “writ petitions
by some Assistant of fhe Board’s office
which were later dismissed as with-
drawn by the Hon'ble Supreme Court,
ho scope is now left for re-opening of
this jissue.
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Exploration of Mahanadi 'Deltu by Oil
India Ltd.

3697. SHRI K. MALLANNA: Wil
the Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether Government has grant-
ed a licence to the joint sector Oil
India Limited for onshore and off-
shore petroleum exploration of the
Mahanadi Delta; and

(b) if so, the details regarding the

agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF BETROLEUM AND
CHEMICALS AND FERTILIZERS
(SHRI JANESHWAR MISHRA): (a)
and (b). Oil India Limited have been
informed that the Government have no
objection to the grant of Petroleum Ex-
ploration Licence covering an areas of
31,000 square  kilometers including
12,000 square kilometers ofl-shore in
Mahanadj Delta area. Oil India Limi-
ted have since submitted an applica-
tion for grant of a Petroleum Explo-
ration Licence for an ofl-shore area
measuring 12,000 square kilometers.
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